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CENTRAL WAREHOUSING CORPORATION

NOTICE

New Delhi, the 28th January, 2026

No. CWC/B&C/ED-7(1)(e)/2025-26.— In pursuance of Rule 13 of the Central Warehousing
Corporation Rules, 1963, the name and address of the Director duly elected unopposed on 16.01.2026 for a
period of three years with effect from 06.02.2026 to 05.02.2029 from the class of shareholders specified in
clause (e) of the sub-section 1 of Section 7 of the Warehousing Corporations Act, 1962 is notified as

under:-

CLASS OF SHAREHOLDERS

NAME & ADDRESS OF THE ELECTED DIRECTOR

Cooperative Societies

Shri Bipinbhai Naranbhai Patel S/O Shri Naranbhai Patel
resident of Patel Vas, At 118-1 Gota Gam, Tal:-Daskroi,
District-Ahmedabad ,Gujarat-382481.

JESSY JACOB, Secy.
[ADVT.-111/4/Exty./657/2025-26]
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